Cause Title/lJudgement-Entry 24/10/24, 5:16 AM

STATE CONSUMER DISPUTES REDRESSAL COMMISSION, UP
C-1 Vikrant Khand 1 (Near Shaheed Path), Gomti Nagar Lucknow-226010

First Appeal No. A/1089/2019
( Date of Filing : 11 Sep 2019 )
(Arisen out of Order Dated 16/07/2019 in Case No. C/537/2015 of District Lucknow-II)

1. The Oriental Insurance Co. Ltd

Through its Divisional Manager Division Office Vikas Deep
22 Station Road Lucknow 226001 Appellant(s)

Versus

1. Imamuddin

S/0 Late Nisar Ahmad R/O Village Chintamanpr Tehsil and
Distt. Mirzapur Respondent(s)

BEFORE:
HON'BLE MR. JUSTICE ASHOK KUMAR PRESIDENT

PRESENT:
Dated : 22 Oct 2024
Final Order / Judgement
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[HON'BLE MR. JUSTICE ASHOK KUMAR]
PRESIDENT
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